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House Reat Allowance to GoYemment 
Employees 

7608. SHRi P. C. ADICHAN: WIII 
the Minister of FINANCB bo pleased to 
refer 10 the reply liven to Unslasrcd Ques-
tioo No. 5363 on the 61h April, 1970 
regarding graot of Hou"O Reol Allowance to 
Governmenl employees wllhln lhe pay-rau .. 
of Rs. 391 10 500 per m:JDth and state: 

Cal whOlher exemption from the provi. 
sion for producllon ef House rent receipt to 
those receiving pay below RI. SOO p. m. was 
granled in pursuance of the S!cond Pay 
Commlssion's recommendatloDs ; alld 

(b) H so, what oew circumstauces/rea. 
SOns arose that warranled this provisioD to 
be applied 10 the category of employees 
within Ihe pay range of Rs. 391 to SOO 
p. m. consequeDt on merger of Dearness 
Allowanco with pay ? 

THE MINISTER OF STATE IN THB 
MINISTR Y OF FINANCE (SHRI P. C. 
SETHI) : (a) No, Sir. 

(b) Wbile GovernmeDt were coDsideriDc 
the reducting of tbe limit of Rs. 500/. to 
Rs. 250/-as before In view of tbe reported 
abuse of Ihls ooncession, with tbo ISSUD of 
the orders resardinl merger of Dear_ 
Allowanee with pay the limit ~ doWD 
from Rs. SOO to Rs. 390/-. SiDce sucb reduce 
tion is in Ihe directioD Government bave 
Ihemselvos been considering, Ihe Dew limit 
bas been left undisturbed. 

Disparities In Wages or Lie 

7609. SHRI p. C. ADICHAN: Will 
the Minisler of FINANCE be pleased 10 
slate: 

(al wbelber tbere exist disparities In 
wages of L. I. C. workers doing identical 
jobs, aud wbelber L. I. C. worken bave 
recently submitted a memorandum urging 
tho removal of tbese disparities ; 

(b) If so, tbe details of disparilies that 
bave been brought to GJVeromcDI's DOtice 
In tbis regard ; aDd 

(c) the action proposed to be takoD by 
GovernmeDt to remove Ibe S8I1'O 7 

THE MINISTER OF SUPPLY AND 
THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI R. K. 
KHADILKAR) : (a) to (c). Goveroment 
bave 001 received auy memorandum 00 dls-
porilles in Ihe eDolumeDls of employee doir.g 
Idonlical jobs. Details of disparities, If ~  

are Dol, tberefore. available. Tbe uolons 
wbo are DOW curreotly having discussIons 
witb tbe L. I. C. on tbelr salary scales eiC. 
Will bave an opportunity to bring to the 
Dotlce of tbo Corporation any grievances 
tbey may bave in Ihis regard. 

Haltlia ReCinery Project 

7610. SHRIMATI UMA ROY: Will 
tbe Minister of PETROLEUM AND CHB. 
MICALS AND MINES AND METALS be 
pleased to state I 

Ca) tbe upto date progress of woit of 
the Haldla Refinery project; 

(bl the likely date of completion of tbe 
projrcl; 

(c) wbelher top orrtcers of tbe project 
bave not so far moved to Ibe site; 

Cd) whetber tbe order for movement to 
tho p ....,jecl site bas already boen issued by 
the Mauaglog Director aod the same was 
subsequently cancelled beeause some top 
orrtcers are reluctant to move to tho o ~t 

slIe; 

(e) wbetber GoverDment are aware tbat 
tbese officers represeoled to Ibe Managiog 
Director for their relenlloo al Delbi on lhe 
grouDd of rtnalisation of proj:ct reports, 
scrutiny of cootracts oblaloing clearance 
from the Director Goneral Technical Deve-
lopmenl; and 

(el wbetber Governmeot are aware 
that the same consideration was 001 accept-
ed in case of lbe Gauhall Refinery Project 
and the Barauni Refinory Project 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND CHE· 
MICALS AND MINES AND METALS 
(SHRI D.R. CHAVAN): (a) Pte-construc-
tioo plaDoiog jobs relatlnl to sludies on tbe 
product pallero, product specificalion 
taokage requlremenlrs process licences, soil 
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Investigation and process dellgns have alrea-
dy been completed. Commercial agree-
ments for detailed engineering deslln. supply 
of equipment and materials and technical 
assistance have been concluded with the t ~ 

foreign collaborators. The work on the 
detailed engineering is In progress in the 
orrlce. of Technlp In France, Indu.trlal-
export, Bucharest and MIs Engineers India 
Ltd. in New D.lhi. Procurements and 
fabrication of equipments and materials, 
botb IndIgenous and imported have baen 
taken up In hand by Technlp in France, 
Indu<trhl·export in RumanIa and by Engi-
neers India Ltd. In India. C->nstructbn 
work Is also progressing at site, Temporary 
roads and railway sidings, warehouse, sile 
offices and canteen building have boen 
completed. Works on pre·treatment of soil 
for storage tankage area, ~t on and 
commissioning of 33/6.6 KV sub·statlon, 
eartb work, are in advanced stages. 

(b) By tbe last quarter of 19i2. 

(c) to (eJ The Management of India 
Oil Corporation decided early tbls year to 
move tbe office to tbe sileo Accordingly, 
the General Manager, the Cblef EngIneer 
(Civil) and about a dozen engineering and 
accounts officers conneeted with the const-
ruction work are already at site. Some 
staff was required to be relained at tbe 
beadquarters in New Delbl to gel cleara-
nces from the Directorate General, TechnI-
cal Development n~ have liaIson witb 
Engineers India Ltd. and the two foreign 
collaborators for approval of cnaineerlng 
drawIngs, approval of procurement propo-
sals and works contracts. On the comple-
tion of these works, tbls staff will also shift 
to site. 

(f) The Haldla Refinery Projects Is not 
comparable witb Glubatl and Barauni Refi-
nery Projccts as the latter ones were being 
executed on a tum-key basis by the foreIgn 
collaborators. The Haldia Refinery Is 
being erected by the Indian Oil Corporation 
",ith the technical auistance of Engineers 
IndIa Ltd, and the fORlp collabotators, 
whose offices are located in Deihl. Since 
the Haidia Refinery is not a turn-key 
project, close collaboration between the 

owne" a.j th' tec'lQlcal co Hu'tants!cJlla. 
borators is required at every stage of design 
cnglnecring and procnrement. 

Revohlng fund for Housing for the 
Year 1970-71 1971-7Z 

7611. S:-fRI SHRI CHAND GOYAL: 
Will the Minister of HEALTH and FAMILY 
PL-I.NNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state: 

(a) whether any revolving housing fund 
has bocn created for the year 1970-71, 1971-
72 In thc States of Punjab. Haryana, 
Himachal Pradesh, Jammu and Kashmir 
Union Territory of Chandigharh ; 

(b) IF so, the respective amounts of the 
funds and the details of house construction 
programme; 

(c) tr not. the time taken to create the 
funds; and 

(d) the central assistance given to these 
Stales fnr Ibe above funds? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B.S. MURTHY) I (a) to (d). The Govern-
ment of J ndia are not aware of any move on 
the part of any of these States or Union 
Terrilories, with the exception of Chandi-
garh, to create a separate "revolving fund" 

on theIr own. 

The Administration of Chandigarb, 
however, proposed to retain the repayments 
of house building advances mlde by the 
Former Government of the composite Punjab 
with the object of constituting a rovolving 
fund of the order of Rs. 50 iakh,. Tbis 
proposal was not acceplable to tbe Govern-
ment of India; but ,peeial a .. istance to tbe 
extent of Rs, 3S lakhs was made available 
to the Chandlgarh Administration, as non-
Plan Funds, during 1969-70, In addilion to 
·the PI.n provision of Rs. S lakhs for 
Houslnll for thaI year. 




